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Counsel for the petitioner Ms. Seemab Jahan proxy for the petitioner
counsel Sr1 Siddarth Singhal. She seeks time to file rejoinder. Time is
granted. The rejoinder to be filed by three weeks by serving an advance
copy to the opposite counsel.

The matter be listed on 18" September, 2017,
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Date: 17.08.2017 Shri H.P. Chaturvetdi (Member (Judiciai)
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